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3177. D,R. CHINTA MOHAN : WUI 
the Minister of INDUSTRY be pleuecl to 
state: 

<a> w)Jetber i~ Is a fact that the demand 
for cement is more than the supply ; 

(b) if so" whether Government proJ)Ole 
, to reduce costs. fncJudiD, bulk sale without 

paclcagfng ; and 

(c) whether Government propose to 
ensure lower prices for the weaker sections 
and also tor hill areas? " 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPING (SHRI M. ARUNACHALAM): 
(a) Yes, Sir. 

(b) With a view to reduce costs, 
GOvernment have been encouraging moder-
nisation through conversion of wet process 
into dry proce,s, energy CODser-
vation measures, progressive adoption of 
Jatest technology, such as per-beater, a,nd 
precalcinator etc. A. regards bulk sale, it 
is proposed to entrust a techno-economic 
study of feasibility 0' bulk movement to 
MIs. Rail India Technical and Economic 
Services. 

(c) After the introduction of the soheme 
of partial decontrol of cement with effect 
from 28.2.82. cement is sold under 2 cate-
gories viz. LeV)' and Non-levy cement. 
While levy cement is subject to price and 
distribution control, non-levy cement is free 
from sucb control. 

The weaker sections of the, lOCiety are 
entitled to the aUotment ot levy cement for 
bouse construction havina a plinth area 'Dpto 
100 sq, mtn. in towns haviq a population 
of 1 lakh and above ~d plinth area apto 
120 sq. mtrs. in toms baving population of 
less thaa 1 lakb. Additional allocations of 
levy cement for accelerating the development 
of areas decfared. ,.q;fiill areas ill the Sixth 
Five Vekr Plan, __ _ -'wte to tbe States COD-
eerned. 80 tbat oemcot at controUed rate is 
avall.ble In t~ area fn idCfOllfHl 
CJu..uit)'. 

U. of Searee Petroleum Prodaetl D, 
1DdaItr, 

3178. SHRr MANIl' REDDY: Will the 
Minister of PETROLEUM AND NATU-
R.AL GAS be pleassd to state : 

<a> whether It is a fact that lDdiatl 
industry bas started using inefficient and 
expeasive power leneration aliOS scarce 
petroleum products including keroseDe as in 
case of Yamaha project I 

,.. t 

(b) wbother Government arc continu'. 
to freely license oil burninl IcnoratiDI sot. 
despite sbortage of oil : 

(c) if so, tbe reasons tbereof ; and 

(d) whether Government propose to 
reopen the question or use of Dlethyl and 
ethyl alcohol in petrol and encourage ethyl 
alcohol manufaaare usinl beetroot., spoiled 
,rains. ceUulose aod also cbemically pro. 
duced alcohol al in USA ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SMR). CHANDRA 
SHBKHAR SINGH) : <8> to (c) Depending 
on power supply position in lome StatOl, 
several industrial units have been us ina 
petroleum fuels for captive power generation. 

No industrial licence is now required for 
settinl up manuCacturio. facilities for gas 
etc. generating sets UplO 60MW if the unit is 
located in a permiSSible location and is not 
covered by MR TP/FERA ReguJations. A 
few units have obtained reaistratioD for the 
manufacture of portable generating sets 
in the range (\f'O.S KW to 4.5 KW. These 
portable sets are primarily used by small and 
medium farmers for irription and by small 
and cottal~ induatri~. 

\ 

(d) No, Sir. 

[Tralf8lation] 

Polley Dlr~I,. Regarcling Deyelopmebt 
of Ancnlar, ID .... tr'. 

3179. SHRJMATI VIDYAWATI 
CHATVRVEDI : Will the Minister of 
INDUstRY be pleased to state : 

<a) whether it is a tact that siace 1971 
polley ·direodv.s are beiq inutd from time 
to time by the Bureau 01 Public Baterpr", 




